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Tuesday, March 16, 1965/Phalguna 25,
1886 (Saka).

The Lok Sabha met at Eleven of the
Clock.

[MR. SP!:AKER in the Chair]

ORAL ANSWERS TO
QUESTIONS

Landless Labourers

“+

o453 S Shri Prabhat Kar:
"7 Shri Indrajit Gupta:

Will the Minister of Food and
Agriculture be pleased to state:

(a) whether it is a fact that the
scheme for resettling landless la-
bourers on Government waste-land
has not progressed satisfactorily.

(b) if so, the reasons therefor; and

(c) the steps taken to speed up the
implementation of the scheme?

The Deputy Minister in the
Ministry of Food and Agriculture
(Shri Shahnawaz Khan): (a) The

progress in respect of scheme for
resc ttlement of landless labourers on
Government waste-land was slow
up to 1963-64 There was an improve-
ment in the position during 1984-65
and is expected to improve further
during the next year.
(b) The main reasong

for the slow progress were:

(i) It was difficult for the State
Governments {o provide ade-
quate funds.

(ii) The survev of waste-lands to
be allotted for rehabilitation
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of landless workers had not
been completed.

(iii) The pattern of Central Fin-
nancial Assistance available
to the State Governments
was considered inadequate.

(c) The pattern of Central ggsist-
ance has been liberalised with effect
from 1-4-1964

Shri Indrajit Gupta: May 1 know
how much Government waste-land
has actually been allotted so far and
how many landless labourers have
been resettled there?

Shri Shahnawaz Khan: The total
amount of waste-land available for
resettlement of landless labour so far
is 85 lakh acres. The land distri-
buted so far by the State Govern-
ments in the first two Plans is 70.86
lakh acres and in the first two years
of the Thirq Plan 13 lakhs. The
number of families resettled under
the centrally sponsored schemes till
the end of 1963-64 is 43,878. By the
end of the Third Plan we hope to re-
settle 85,000 families,

Shri Indrajit Gupta: Since the pro-
gress in this respect has generally
been slow, when there is a lot of
Government waste-land and banjar
land in States like Andhra Pradesh
and when the landless lsbourers try
to settle themselves in these lands
why is it that Government has met
these efforts with repression and
tried to prevent them from occupying
these lands?

Shri Shahnawaz Khan: Govern-
ment wishes to resettle the landless
labour in a gystematic and methodical
manner. But when the people try
to take the law into their own hands
and forcibly occupy the land, then the
Government has to step in.
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Shrimati Ramdulari Sinha: Is there
any proposal to provide a spare-time
industry. to- landless labour?

Mr, Speaker: That is a different
thing.

Shri Narendra Singh Mahida: May
I know whether there is any co-ope-
ration or co-ordination with the
bhoodan movement of Vinobaji?

Shri Shanawaz Khan: Yes, Sir; to
that also we extend our co-cperation.

Shri Sham Lal Saraf: May I know
whether lands reclaimed under reo-
lamation schemes are includeg im
these figures that have been given by
the hon, Minister and whether State--
wise schemes have been drawn up
for the settlement of landle:s labour--
ers all over the country?

Shri Shahnawaz Khan: es, Sir.
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Shri M. P, Swamy: May I know
whether all the State Govenments have
a uniform definition of landless la-
bourers?

Shri Shahnawaz Khan: Yes, Sir,;
we have laid down broad policy
decisions ang they are being carried
out by all the States.

Shri Ranga: Has there been any
change in the policy of Government
soon after the Chinese aggression that
those landless workers who had been
granted some Goverument land
should not be given permanent pattas
or ownership of land snd the rest of
the Government land should not be
distributed among the landless la-
bourers?

Shri Shahnawaz Khan: The Chinese
aggression has not changed our policy
in any way regarding the resettlement
of landless labour.

Shri Ranga: He has not understood
the question, After the Chinese ag-
gression this policy was announced
by the Government of India that no
more permanency of tenure should be
given to those people who have al-
ready been occupying these lands
and that no more land should be
distributed among the landless la-
bourers.

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): I would
like to verify it before answering this
question. T shall find out and inform
the hon. Member.

Shri Ranga: Would the hon. Minis-
ter also verify the otber figures? It
ig not 85 lakh acres; it is more than
40 million acres of land which is still
there,

Spare Parts of Tractors

+
Shri Yashpal Singh:
| Shri M. L. Dwivedi:
%454 " Shri Bhagwat Jha Azad:
| Shri Himatsingka:
Will the Minister of Food and Agri-
culture be pleased to state:
(a) whether his attention has been
drawn towards the fact that consi-
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mele number of tractors are lying
idle for want of spare parts, even
though many of them were purchased

against rupee payment; and

(b) if so, the measures being taken
to expedite their import so that agri-
cultural production is not hampered?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) Government
is aware that a number of tractors

are lying idle for want of spare parts.
(b) The following steps have been
taken:

(i) The State Governments have
been asked to undertake a
quick survey of tractors re-
quiring immediate repairs.

(ii) The State Governments have
been advised to setup organi-
sations within the Directorate
of Agriculture to assist the
tractor-owners to get the
spares they need.

(iii) The system of grant of actual
user's licence is being intro-

duced from the beginning of
the next licensing period fromr

April, 1968.
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